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CP No.1/ALD/2017

Sh. Siddharth Singhal, Advocate for the petitioner. Sh. Rahul Chaudhary,

Advocate for the respondent.

In this matter, rejoinder to the reply of the respondent is filed. Hence, the case

is adjourned to 25" October, 2017 for argument.
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Dated:18.09.2017 Sri H.P. Chaturvedi, Member (Judicial)
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Kavva Prakash



